18.03.2025 1 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 01

DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

AT 10:30 A.M.
1. ITA 53/2025 & CM APPL. 12854/2025

PR. COMMISSIONER OF INCOME TAX-1, DELHI..... Appellant
Through: Mr. Sanjay Kumar, Ms. Monica Benjamin and Ms. Esha Kadian, Advs.
versus
D LIGHT ENERGY P. LTD.  ..... Respondent

Through: Mr. Ved Jain, Mr. Nischay Kantoor and Ms. Soniya Dodeja, Advs.


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

